7/9/22, 11:28 AM

Seventeenth Loksabha

=

Title: Passing of the Mineral Laws(Amendment) Bill,2020 (Bill passed)
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Clause 4 Amendment of Section S8A

%ﬂgﬂumnuﬁr:aﬂq:rﬁ. U5, 1 31T SHSHC Hd HR

SHRI N. K. PREMACHANDRAN (KOLLAM): Sir, I beg to move:
Page 2, line 29,--
after “lease period”

insert “with the prior permission of the Central
Government™. (2)
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Clause 5 Insertion of New Section 8B

%Hgﬂumm:aﬂméiﬁﬂw,ameﬂuaﬁ%ﬁzqaw

SHRI N. K. PREMACHANDRAN (KOLLAM): Sir, I beg to move:
Page 2, line 39,--

after “two years”

insert “if the lessee has strictly complied with the terms and
conditions or the licence and has not violated any
provisions of law during the period for which licence

was issued”.

)
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THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER
OF COAL AND MINISTER OF MINES (SHRI PRALHAD
JOSHI): Sir I beg to move:

“That the Bill be passed.”
AT YT : U4 T8 &
“fob faege TTid fobar sme |
&dTd Wighd g3l
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12.34 hrs

The Lok Sabha then adjourned till Forty Five
Minutes past Twelve of the Clock.

12.45 hrs

The Lok Sabha re-assembled at Forty Five
Minutes past Twelve of the Clock.
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(Shri Rajendra Agrawal in the Chair)

(At this stage, Shri Kodikunnil Suresh and some other hon. Members
came and stood on the floor near the Table.)
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